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A 

BILL 

to ensure speedy removal of social and economic disparity through targeted expendiiure 
on special schemes for the welfare and development of the persons belonging to the 

Scheduled Castes and the Scheduled Tribes and for matters 
connected therewith or incidental thereto. 

BE it enacted by Parliament in the Seventy-first Year of the Re pub lie oflnd ia as follows: -

I. (1) This Act may be called the Scheduled Castes and the Scheduled Tribes Sub

Plans (Budgetary Allocation and Special Schemes) Act, 2020. 

(2) It shall come into force on such date as the Central Government may, by notification

5 in the Official Gazette, appoint. 

Short title and 

commencement. 














